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RESOLUTION RE FIVE YEAR
PLAN

The Prime Minister and ?llldcl' of
Exteraal AfMin seakarial
Nehrw): | beg to mova:

“This House vecords I‘s :neral
approval of the principles, chjectl-
ves and programme of icvelop-
ment contained in the Five Year
Plan as prepared by the Planning
Commmission,

In moving this resotution. I have a
feeling. first of all, o!f the stage of a
journey being completed. of a duly
done. and if | may say so. weil done.
and at the same time I hawve another
and more powerful scnsation of a har-
der duty and more dificull work
ahead. of another -journey immediate-
iy to be undertaken. because ultima-
teiy there are no resting places in the
journey we have undertaken

So far as this present #Pisn is con-
cerned. it may be said to hutve had its
beginoing in preparation wren the
Planning Commission first cmne into
existence. Of course. much thought
had been gwen to this jyuestion ef
Planning in Indis even and
discussions had laken place in ths
very House or the Parliament before.
But this particular attempt was begun
when this Planning Commissinn camnre
into existence two and a half years
ago Now. perhaps. I may sieak in this
matter without any offence agsinst
modesty. because my own c¢nnectlon
with the Planning Commission, though
intimate. bpevertheless, was one
which the burden of work fell llghlly
upon me.Others carried ihe burden.
and therefore if [ may praise that
work. I do not pralas myself or what
I have donoe in regari to it. Therefore
I said I can speak a little n,cre free}
about that matter than if [ had rivself

been possibly a reciplent of that
praise.
The Planning Commission, &nd as

such tbe stafl of the Planning Com-
misdon —wben 1 say the swaff. I in-
rlude all the membery of it. whatever
their degree or status might be—Ddave
worked very hard. very _onscieptious-
ly. very and with something
of the crusading spirit. In preparing
this Plan.

I should like. therefore to ply my
tribute to them. not merely
tribute without knowledge hut
due knowledge of what they have
done. And that. if I may s2y so, need
not necemsarily have lny relation to

what we may agree with
arv ~orticular cn:ptar rticular
part ~f '»e Report. Th was, in

a eange. the first of ita kind., certainly
the first of its kind so far as we were
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concerned. and I think we tnight justi-
1labiy say that in this particular comn-
text it wrs the first fts kind any-
where. W ‘aow very well, of cuurse,
that plan!: i became well known ancl
rather fash.onable ever since over 20
years ago when the fArst Five Year
Plsn of the Soviet Union <sme into the
fleld and was much talked sbout.
Gractually plannlng became a {cputar
subject for people to talk rbout,
though very often those who talked
about it. taiked perhaps without really
ugderslnndinl what they were talking
about.

What 1 mean is this, People talk
about planning sometimes i limited
spheres. Of cuurse. there can be plann-
ing for a nation, it is something infini-
telv more than that planning in blits
and spurts here and there. It decumen
an in‘cgrated way o! approwching this
questin:y of a nation’s manifold activi-
‘the differcnce in the way cof

our I roach and the way ¢{ tbe old

Sovizst approach—] am not comparing
® the two. | am merely mentioning {1—

has been a certain  difterence in our
‘objecuva. somewhat. though not per-

haps so great ul::mately as might be
thought. but much more 30 in the me-
thods adopted. And in view of the fact
that we function under a democratic
set up which we have dellberately ad-
nted and tn vur Constitu-
tion and in this Parliament. nutura’ly
any planning that takes place niust be
within that set up and n0 Planning

Cnmmission has any right to 2o about

producing something which has no re-

lation to our Constitution or the set _
up under which we are functionlng

Now. that puts certain self-lmposed
limitations on a plan. but 1 would like
to that those limitatlons are not
final limitatlons. And I do not think it
would be right to say that that dsmoo-
ratic functioning recemsarily puts any
limitations at all. It may n‘eke the
way a little more difficult: the pruce-
dure adopted may be a little more
complicated. But a democratic ret up.
properly worked. should permit nf any-
thing that we desire to be dnne. And.
poc,blly. that. I suppose, is the justi-
fication of that democvatic set up,
apart from other justifications, that
what it does. even though it wight take
a little more time. it does perha
build on more firm foundation and
particular. 1t builds on a fnundation of
an individual, and not en
ting the Individual. However. that Is
not a point I wish to labour. What [
wish tn say Is that accepting the de-
mocvatic setup a~d acrepting the fune-
tioning nf this Parliament etc. we
must this on that daxds.
We have made a Constitution and we
shouid abide by that Coustitution.
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Nevesthelam ist it not be sald that
that Coastitution, every part of it,
every chapter and corner of it is
someaihing that 15 s0 sacrosaoct that
it cannot be changed it the needs of
the country or the nation so desire. Un-
duuuvieqly it can be changed wherever
necessary, not lightly but after full
thougnl, if it is tnought that that part
o0f the Const.tution comes in the way
of tue nation's progress But, general-
ly speaking. we have to plan in ac-
cordance with that Constitution.

Resolution re

Now this Plan was produced. or ra-
ther the parent of it—the Draft Out-
line—was placed before the c(vuniry a
littie over a year ago and placed be-
fore this Parilament also. and it was
approved generally by Pagliamnent then
and It has been the subject of appro-
val and criticism and, to 1 slight ex-
tent, condemnation in certain parts
but much more so of approval general-
ly alt over the country
year. And the Planning Cummission
has profited greatly by that criticism
and even by the partial condemnation
of parts of the Plan. that nas been

laced before it. 1 doubt if there has

n greater consultation of various,
not only organisations. narties. States.
but opinions, viewpolats etc. I doubt if
there has been a greater coasuitation
of the various elements iuat go to
make up the nation’s life anywhere In
this matter than we have had in this
particular Plan during ‘he last year
and a quarter. In that sense., there-
fore. it might be said to be n>! the pro-
duction of flve or six members of the
Planning Commission. bLut rcther o
joint effort In which a large nact of ‘the
nation has taken part and. therefore, it
represents something much :ore than
the opinions of the members of the
Planning Commission. They had to
deal with a very difficult problem. Of
course. the country is big, but zpart
from the bigness of the ‘ouniry. we
had to deal with a federal .'ructure—
the Centre and the great States, and
the varlous States also divided in
varlous degrees. We have to deal with
an economy which is in many ways a
very backward economy. We have to
suffer the consequences of past acts
and many things that have bappened
in the past. We have to deal with a
new 3oclal consciousness which s very
desirable. Wehave to deal with gTeat
ambitions. which we all share. to pro-
gress rapidly and we have to deal with
limited resources to further those
great ambitions. We have had to. and
have to. deal with, looking .at the
world in a period of storm and trial
and crisls and change, and generally
speaking, dlisaster round the corper.
We have to deal in India often enough
with thinking In old ruts., withr some-

15 DECEMBER 1852

Five Year Plan 2870

times superstitions and ciilooks which
come in the way of progtess. We Leve
to deal even, 11 1 may say s¢ with all
respect, with the retormer of yester-
day lwho 15 a ccfmservatéve today! R 'the
revolutionary of yesterday forgetting
that today is different from y-tgndv
In other words, we had to deal with a
dynamic and live situation, ever
changing. which could not be resolved
by any dagma, whether of religion or,
ol ecvuomic or, of anyihing else.

Apart from that fact. when you
deal with a great country like India,
you bave to deal with India only and
not with any other country or the
conditions that exist in any other
country and try to repeat them here.
Of course, there are certain princi-
ples, certain ideals. certain objectives
which hold for wvarious countries,
which hold for varinus aRes tco. they
do not change. India herself has re-
presented various Principles of that

and I hope she will hold to them,
while, at the same time, I hope and
say that with emphasis, that she
will give up a large number of su-
gerstz’tions and evil ways of old which
ave impeded her growth and whbich
are taken advantage of even today to
divert people from the principal sub-
jects that we should consider here.
So. for all this acalgumn and variety
that we have in India, we have to
form a plan for future progress,
And. when I think of this for a mo
ment. I forget these two heavy and
fat volumes of the Report of the Plan-
ning Commission and something much
vaster comes before me. the mighty
theme of a nation building itself, re-
makmg itself, all of us working to-
gether to make a new India—-that is
a big job—-all of us working togetlrer,
not abstractly for a nation but for
the 360 million people as individuals
or as groups going abead.

In fact. we are irying tocatchup as
far as we cag with the Industrial Revolu-
tion which” came long years ago in
western countries and made great
changes in the course of a cen
or more, avhlch ultimately has branch-
ed off in two directions from the same
tree, if I may say so, the two
tions at present being represented
by the very high degree of technolo-

cal development represented by the
Unilted States of America and other
represented by the Soviet Union,
branches of the same tree even though
they might quarre! with each other,
Now, this Industrial Revolution has
a long history in the past and we are
apt to think in terms of European
history when we look at India. Why
we should repeat the errars of the
past is not clear to me. Obvloualy
we have to learn from the past and
avoid these errors.
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Now, we talk in terms of indus-
trislisation and it is obvious to me
that we have to industrialise india
as rapidly as poasible. And, whem §
use the word ‘tndustrialise’ I include,
of course, in it all kinds of Industry,
majar. middling, small. village and

cottage, step that we
can t iz  the industriaiisation
of the <«ountty can absordb only

—bv any ramputatiorn  vnu itke—a
sma’l part of the population of this
country in the next ten. twenty or
even thirty years. put it whatever you
like. Yet hundreds of miliions re-
main over who will be employed
chicfli* in agricuiture but who. also
have to be employed in smaller in-
dustries. in cottage industrieg and the
like. And. therefore 'he impertance
of village and cottage industries. I
think. the argument that often takes
place. the argument of big industry
versus cottage industry and vtllage
tndustry is rather mis<conceived ; -f
have no doubt at all that without the
development of major industry in this
country. we cannot raise our evels
of existence. In fact. I will go fur-
ther: We cannot remain a frec ocoun-
try because certsin things are essen-
tial to freedom. Defence—leave out
other tbings—-wbich if we do have.
we cannot remein a free counbyy,
Therefore, we have to develog indus-
try in tbhst major waylsbut always
remembering that all ‘development
of industry in that major way does
not by itself so!ve the problem of
the hundreds of millions of this coun-
try and we have to increase the smal-
ler village industry and cottage io-
dustry in a big way also remmembering
that in trying to develop Industcy,
blg or small, we do not forget the
hurnan factor. We are not out mere-
ly to get more money and more
on. We want not merely
uction but ultimately we
want human beings In this
country with greater opportudities
not only economic and the rest but at
other leveis also. We have seen in
other countries that economic growtb
by itself does not pecrmarily mean
human growth, does not
mean national growth. So. we have
to keen thic oarticular picture and not
think that the owilr of the natlon
comes men!r from the sbouting that
takes place In the market places and
the stock exchgnges of the country.
¢ 80, to balance all these, to produce
" some kind of integrated plan for the
econnmic growth of the ~ountry, for
the growth nf the i{ndfvidual, for
greater opportunities to every (ndivi-
dual. for the grester freedom of the

omore

country. you have to do all this within'

ork of political democracy.

the frarmgew
ultimately of

Political demncracy,
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if it succecus i produci

theso results. It it does not, poil
cal democracy will yield place to
some other form of ecomomic or
social atructure, does not matter how
much any of us fike it or not. Ui-
timately. it is sesults that will decide
the fate of what structure we may
adopt in this country or in any coun-
try of the world. When we talk of
political democracy we must remem-
ber that it Is ceasing to have that
particular significance which it had,
say. in the 19th century. Political de-
mocracy, if it |s o have any mean-
ing must gradually. or, {f you like,
rapidly lead to ecomomic democracy.
Without that, if there is great inegua-
lity in the ‘tountry, all the political
demacracy and all the eduilt suffrage
in the world does not bring about the
real essence of democracy. There-
fore. your objective has W be—call
it economic democracy, call it the
putting an end to all these great diffe-
rences between class and
bringlng about of more equality. and
a more unitary society. Iln other
words. it has gradually to put an end
to the various classes that subsist and
ultimately develop into a classless
socicty. That may be a littlie far off,
1 do n:t ke, But you must keep
that in view. ~

Now, it is clear that
proach that by way of conflict and
violence. so far as this country fs
concerned. We have achieved many
things by way of peace and there is
no particuiar reason why we should
give that up and go into violent me-
thods. There is a very particular
reason why we should not do so bhe-
cause I am Quile convinced that, how-
ever high our ideals might be. and
our objectives. if we ry to solve shem
by metbeds of violence. it will delay
matters vex greatly. 1t will help the

wth of the very evils that we are

ting against. India is not only a

country. but a cmtry, and
if anyoue takes to the sword, he will
inevitably be met by the sword of
someone else. Therefore. it becomes
a clash between swords. or violence,
and all the limted energies of the
nation are destroyed !n that process
or greatly lessened.

P.M.

course, will only . stity itself or be
justifed

u cannot ap-

/Now. the methnd of veaceful nro-

gresa is 2 method ultimately of demo-
cratic progress. But keeping in mind
the ultimate alm of smocratle
thought. {t is not enough ~= -+« to
say that we have given votc: to all,
anAd let the rest remaln. The ultimate
afm s economir emocracy. The ul-
timate aim {s putting an end fo these
great differencexs between the rich
and the poor. the people who have op-
portunities and those who have none
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or very little. That must be lept in
mind. In the ultimate analysis, every-
thing that comes in the way of that
aim must be removed—removed In a
friendly way; removed in a co-opera-
tive way; removed by State pressure:
removed by law—because nothing
should be allowed ultimately to come
in the way of your achieving that
sorial objective.

\ ~80. a plan of this type is not
merely the putting up of a number

of factories here and there; not mere-'

ly showing greater production here
and there—which Is necessary, of

course-~but something more with a°

deeper signrificance; something aiming
‘at a certaln kind of structure of so-
Clety t you want graduaily to de-
velop, ¥'Of course. you and 1 cannot
lay down what will hap or what
the next generation might do. You
and I cannot even n{ what the next
generation will be ike. In these
da.ss of very rapid technological ad-
vance, no man knows what the world
wculd be like some time hence. We
ar» technologically backward. There-
fore. sometimes when we discuss big
problems. we discuss them—if 1 may
say so with all respect—in a rather
static way, forgetting that the very
ground underneath our feet Is chang-
ing or sippinf mway. Unless we move
with it. we may tumble over or be left
dehind. The enormous pace of tech-
nological advance cver sinee the In-
dustrial Revolution is generally known
and appreclated. but nevertheless we
are not emotionally aware of what is
happenlng from day to day, and it
may well be that in the course of the
next ten years, or twenty years, or

more, this technolo ical advance
mlght change the who t of the
thilngs in the world. and at affects

the !ife of human beings tremen-
dongly, Tt affects their thinking. It
affects their economic structure. It
aftects their sncial structure. Ultimate-
ly. it affects their political structure
alsn. Anyvthind may come. We can-
not hind the future. For the present,
we have to deal with facts as they
are.

But I mention these broader factors.
so that our mind must have that
dynamlc 1uallty. that quality of vision,

that revolutionary quality which not
only the average laymen, but even
our exoerts—whcther they =are eco-

nomlsts, or even p

have become very static in thelr ap-
proi+h. 1 do not <ee this mighty
change. We talk of revolutions and
think ocrhaps that a revolution 18 a
process where you can break each
other’'s head. That is not a revolu-
tion. It may be or may not be--that
is a side show. Good or bad, a re-
voluilan is somethlng which changes
fun-iamentally the structure—politlcal
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and cconc:nlc—onf the society, so that
with this background we have to take
into consideration this first attempt
of ours to make a plan.

Naturally, it is not getfeét. 1 do
not clalm perfection. Perfection is a
big word. 1 think that it is quite
easy to pick holes in it. It is quite
easy to demonstrate that it is wrong
somewhere or not right elsewhere, or
that much could have been done. or
somethin% which could have been said

has not been s 3, or that something
which neeg nu: have been said has
been said. and so on. All this can be
done. and no doubt will be done, 1
have no doubt that after it has been
done. the Planning Commission itself
may like to profit by what has been
said. But look at it in this broader
context and not from the point of
view of more criticism. This is the
first attempt in India to bring this
whole picture of India—agricultural,
industrial. social, economic etc. etc.—
into one framework of thinking. That
is a very important tbing, and 1 say
iha* e1v>» if that thinking is wrong
partly here and there—even then, it
is a tremendous thing attempted and
done. It has made not only those
who have participated in it. not only
Meoembers of this House who have to
deal with thece big maztters. but to
some extent the w'hole country ‘“plan-
ning—conscious”. It has made them
think of this country as a whole. be-
cause | do thirrk thot one of the big-
eest things in 'his country at present
is for ux tn make the couniry which
is politically ‘:nited and which is in
many other ways united but which is
not vet mentally and emotional!y uni-
ted to that extent to be united in that
respect also. We often g0, off at tan-
gents. whether they are” provincial
tane ‘wts. whether thev sre communal
or relegious tangents, whetber they are
caste tangents. or vrhether they are all
kinds nf other things. We do not
have that emotional awareness of the
unity of the eour‘ry which we should
have. It is plrining and viewing
these prob'ems as a whole that will
help creatly in producing that emo.
tional awareness of cur problems as
a whole anart from our separate pYo-
blems in our villages or districts or
even provinces. Therefore. the mere
act of this plarning the mere act of
having aporoached th’s question In
this way and produced a recort of this
type ls something for which we might,
1 think, congratulate ourselves.

Remember this. When we  talked
about plannilng two or three years
ago. vowerful voices were raised
acalnst it. The idea of planning. to
some people, was just helpng induse
try. by let us say, tariffs or glving
them money etc, and leaving it to
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them to do what they like. They did
not like being controlled in any way.
While the essence of planning is this
broad picture of some kind of con-
trol of the whole economy of the
country. this Plan talks about a pub-
lic sector and a private sector. But
the House must remember and every-
body should remember. that the pri-
vate sector is going to be a control-
led sector aiso. not of course to the
same extent, but it will have to be
a controlled sector in many ways and
an increasingly controlled sector as
time goes on. It may be controlled,
of course. in regard to the dividends
and the profits that it makes, but it
will have to be something more than
that. because we have to controi the
strategic points of the economy of the
country. and this report—rightly I
think—is cautious about many
matiers. But if you read it carefully,
you will find that it has stated what
can be done and what should be done
without definitely saying “Do it. be-
cause it has left the door open”. Take
important subjects like banking and
insurance. They are highly impor-
tant in the economy of a country.
Strategicaily, they must be controlled
in any economy. Well, how to do it,
snd what to do etc. have not been
dealt with, because the Planning Com-
mission did not think itself justified
in laying down the details. But if
you read the earlier chapters of this
report, the Planning Commission has
said that these are important and
these have to be kept in view and
steps will have to be taken to bring
them in some form or other under
control so as to fit in them more and
more within the purview and sphere
of a controlled economy.

Sc. this Plan suggests something
definite to be done and also suggests
many other things which can be done
ana should be done, but it does not
go into details as to how it should be
done or when It should be done. That,
of course, can be done during the
period of the Plan. and not afterwards,
because after all the method of plan-
ning or the method of working out a
plan is ultimately the method of trial
and error The best of us can only see
dimly into the future. if at all. We
can proceed by

mately. vou have tn deal not with
steel and cement and things that you
can measure. but you have to deal
with 360 wmillion individual human
heings in th's country. each difterent
from the other. 27 the statisticians
in the world and all the economists in
the world ecannot sav what a multl-
tnde of individuals may or may not
feel. or may or mav not dn. You
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have to proceed by the method of
trial and error. I have no doubt that
wiien the time comes for a second
Five Year Plan, we would be in a
far better position, and on far firmer
ground. because we would have gone
through this process of thinking and
what will follow from it. Agein, the
process of working and trying to build
according to this Plan would have
been there. and we would have learnt
much bv it. The second Plan there-
fore will be a much more effective
and far-reaching Plan. based on
greater knowledge, and derived not
from theory but from practice

Now. remember this also, that we
call this a Five Year Plan. but two
vears out of the five are over. There-
fore. it really is a plan for the next
three years or so. We st-rted with
this Plan under certain limitalions,
because we had to accept what was
dnne. We did not start from scratch.
We had to accept them. Our re-
sources were tied up with things that
were done: we had to accept that
naturally. and with the balance of
resources left we had to deal with
the next period.

So that this Five Year Plan is part-
ly in action and it would be over in
the next three years or so. Also re-

mber that +this Plan is essentially

if I may s'say so—n  preparatory
plan for greater and more rapid pro-
gress in future. As I raid. the second
Five Year Plan. if we build our
foundations well. could proceed at a
much faster pace. or rate of progress
than we have indicated here,yy We
have indicated the various aces.
People calculate them in their own
way. Some people say it is too slow
a rate. Others ask: ‘“Can you do
1t?—it is too fast” It is based on in-
telligent anticipations and calcula-
tions. If we can better it. certainly
we will try to better it.

We talk about industrialisation.
You will see in the earlier Chapters
certain figures are given as to how
much will go to industry, how much
to agriculture, how much to social
service. transport and the rest. In-
dustry does not seem to come very
well off in, that picture. Agriculture
takes a at deal. As far as I re-
membep” ircigation takes a very big

}'sum, e attach the greatest impor-

tance to industry, but we attach, if 1

" may say so. greater importance in the

present context to agriculture and
fond. and other matters pertaining to
agriculture. because if we do not have
our agricultural foundation strong
then the industry we seek to build
will not be on a strong basis. Apart
from that fact. in the country as ft
{s situated today. if our food front
cracks up everything cracks. So, we
have to keep a strong food front; we
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dare not weaken it. It our agricul-
ture, as we hope, becomes strong.y
entrenched and is in a good way then
it becomes relatively easy for us to go
faster on the industrial front, while
ii we try to go faster in regard to our
industry now and leave agriculture
in a weak conditlon, we make in-
dustry weaken still. Therefore. first
attention has been given to agricul-
ture and food and I think it is quite
essential in a country like India at the
present moment.

indus-

"But even so, certain basic
tries. key industries, have been
thought of and brought in. The basic

thing even for the development of in-
riustry is power—electric power. You
cznnot develop industry. or anything,
1niess you have adequate: power. You
can judge the progress made by any
~rouniry 5y how much electric power it

has. That is a good test of the grow-
th of any country. Now. we will
get electric power by these various
hydro-electric schemes, river valley
schemes. multi-purpose schemes and
the like.

1 do not propose to go througl these
two big volumes in my preliminary
remarks. I have no doubt that hon.
Members would be studying them
with great care, and make their sug-
gestions in the course of the debate.
If 1 may suggest with all respect,
the Chapters that might be studied
more than the others and might be
dealt with in debate more than the
others are the earlier chapters which

lay down the general approach. the
principles. the objectives and the
structure of the Plan—the first four

Chapters and if you like a few others.
The rest. though very important, is
after ali working out the details of
that and no Parliament can sit down
to work out details or prioritics, Par-
liament must lay down the objectives.

the general structure. that we should :

follow.

So. I submit, Sir, that in approa-
ching this question we should bear
these general principles and objectives
in mitd. We should determine the
methods. If I may say so, or if you
like, we have already determined the
methods and we are working along
these methods—that is the general
democratic approach to this problem.
Although this is so, I wish to make it
perfectly clear what our conception
of democracy is. It is not limited
to political democracy. We do not
think that democracy means, as is
sometimes said in some other coun-
tries. what is called laissez faire
doctrine in economics. That doctrine
may remain in some people’s mind
sti.l. But as a mgtter of fact it is
almost as dead as the nineteenth
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century which produced it—dead even
in the countries where people talk
bout it most. It is totally unsuited
o the conditions in the world today.
In any event, so far as we in India
are concerned. we reject it completely.
We are not going to have anything to .
do with it.

That does not mean, of course, that
the State is taking charge of every-
thing. The State is not, because we
have a public sector and a private
sector. But. as I said, the private
sector itself which we wish to en~
courage must fit in with controlled
economy. In that sense its freedom
of enterprise will be somewhat limit-
ed. Now, in this context, I would ask
this House to consider this plan.

This Plan—I am not going into
figures—provides for two thousand
and odd crores of rupees—about

several hundreds crores more than pro-
vided for in the Draft Plan. There is a
big gap between the estimate of our
resources and the Rs. 2,000 crores. It
is hoped that we may be able perhaps
to find more resources. We may get
some help from outside We have
got some already. Some hon. Mem-
bers have occasionally expressed their
fear that this helo fronm: outside may
interfere with our freedom as to what.
we should do and should not do in

this country. Well it is perfectly
true that when in any matter one
depends upon an outside authority,

to that extent there is a risk., If we
depend on outside authorities, let
us say, to supply us with weapons of
war for our army. well, to some ex-
tent, there is risk—whatever it may
be. If we depend for our economic
advancement on other countries, well,
we are depending on them. And I am

quite clear in my own mind that I
would rather wish that our advance
was siower than we become depen-

dent on the aid of other countries.

Having said that, I really do not
see why we should be afraid, provided
we are strong enough ourselves, of
taxine rhis type of aid from other coun-
rries whi:h obviouslv helpsus to go
more rapidiy ahead. There are so many
things which we could do with that
aid which we have to postpone with-
out that aid. On the one hand there
is a slight risk, not a risk of being
tied down. but if you like to put it,
a siight moral risk. or whatever risk
you like to call it. On the other hand,
it is for us, for this Parliament, for
this country to be qQuite clear of what
it wants to do and not aliow ourselves
to be pushed this way and that way.
After all almost every country has
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gone ahead with help in various ways
from other countries in the past and
I do not see any reason why we should
prefer not to take ald. even though
that aid does not influence our policy
.or our activities in the slightest.

Sir, it is late now and this subject
is a very big one. But I intended
my remarks to be more of a pream-
ble to the consideration by this
House of this volumineus report and
not to go into the details. I have no
doubt that in the course of this de-
bate many points will arise which
will require dealing with, and my
colleagues or other Members of this
House or myseltr may deal with them
an a later stage.

But I would like to impress upon
the House somewhat the feeling 1
have on this occasion. the feeling of
dealing with this great theme of re-
making this ¢ountry of ours. that
we are engaged in a tremendous
task which reguires not only all our
united effort. but united effort with
enthusiasm and a crusader’s spirit
attached to it. I have no doubt that
if this House accepts this report in
that spirit. and when all of us go to
our respective constituencies and
other parts of the country we go
with this message from this House
and from this Parliament. this Five
Year Plan, and try to work it out, I
have no doubt that this Plan from
being somethirg on paper. you will
see it gradually rsing and taking
effect in the country. And as you do
this I think it may well be possible
for us to over-reach this Plan and
go further ahead than even the Plan
Commissioners have laid down.

Mr.
moved:

DeputySpeaker : Resolution

“This House records its general
approval of the principles. objec-
tives and programme of develop-
ment. contained in the Five
Y=2ar Plan as prepared by the
Planning Commissfon.”

Shri H. N. Mukerjee
North- East): Sir, before we proceed
with a discussion of this motion 1
would like to make a suggestion to
vou for your consideration. We have
tried to go through the volumes of
ihe renort suoolied to us as careful-
ly as we could, but we feel we have
had rather ‘very shor: notice. We
have had a full legislative pro-
gramme throughout the week and
this has made it rather difficult for
us to study what we wish to study
in the short compasc of time which
is allowed to us. That is why I sug-
gest that we mav have at least four

(Calcutta
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days .or discussion of this report.
that means Tuesday to Friday, and
also that, if necessary, you might be
pleased to adjourn the discussion of
this till tomorrow morning so that
we may be better prepared not only
to vonsider what we have already
read but also the remarks made by
the Prime Minister.

Mr. Deputy-Speaker: So far as the
number of days is -concermed, even
anticipating that a
number of hon. Members would be
interested in taking part in the de-
bate. 1 agreed to the House sitting
from 10 AM. to 6 p.M. with the usual
interval for lunch. At present it is
scheduled to g0 on for the 15th, 16th
and 17th., As we proceed let us see
what the progress is, I am sure we
will be able....

Dr. S. P. Mookerjee
South-East): 18th also.

(Calcutta

Mr. Deputy-Speaker: Originally it
was lixed for the 15th, 16th and I7th.
That was the time that was pres-
cribeci. We have given to ourselves
one more day at the rate oi nearly
two hours a day. about one extra
hour in the morning and one hour
in the afternoon.

Shri A, C. Guba (Santlpur): On
the previous day the Prime Minister
was agreeable to four days.

Mr. Deputy-Speaker: The extended
periods put together give us another

rlay. Therefore this programme will
stand till the 17th. Let us see the
progress.

Shri Jawaharlal Nehru: So far as
we are concerned we should like--I
understand that the latest date up to
which this Parliament session is to
go on is the 20th: it will be difficult
to go beyond that—we should like
two ciear days, 19th and 20th, to
finish up some important legislation
pending. Apart from that I am in
your hands and the hands of the
Housc. You have already been good
enoueh to extend the hours of sitting.
If necesssry. and if the House ag-
rees. We may dron the  Question
Hour. to discuss this problem. for
a day or two.

A~ Yion. Member: It {is a very
good proposal
Dr. S. P. Mookerjee: The Prime

Minist - sav< he would like to have
two davs for the other legislation.
Then this debate can continue till
the 18th evening. That he can easilv
agree to.
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Shrt Jawaharlal Nehro: Yes, as a
matter of fact what you, Sir, said
was, I believe, that after a couple of
days you will decide. So {ar as we
are concerned we are prepared to go
on till the 18th, provided it does not
go beyond the 18th.

Shri H, N. Muberjee: The legisla-
tive programme still outstanding is
not of a particularly considerable
echaracter and i one day or one and a
h?lft days at the most we can dispose
of it.

Mr Deputy-Speaker: We can con-
sider. It will be not beyond the 18th
in any case. g

The House now stands adjourned
till 3 p.Mm.

The House then adjourned for
Lunch till Three of the Clock.

The House  re-assembled after
Lunch at Three of the Clock.

[MR. DEpUTY-SPEAKER in the Chair)

Mr. Deputy-Speaker: There are
some amendments tabled to this re-
solution. I find some of the amend-
ments are not in order. Others will
have to be moved. The first two
amendments standing in the name of
Mr. Valiatharas are as foilows:

(i} That the consideration of the re-
solution be postponed to the next
session; and

(il That for the original resolution
the following be substituted:

“This House is of opinion that
the Report of the Planning Com-
mission be circulated for the .
purpos» of eliciting opinion
thereon by the 21st January. 1953.”

Why does he want this resolution to
be put off?

Shri Vallatharas (Pudukkottai): It
concerns the entire nation. An ex-
venditure of 2000 and odd crores has
to be met by the people themselves.
The scheme s brought for the first
time. Two years and more have been
taken for drafting the original Draft
Plan. Subsequently 18 months have
been taken. There has not been a
single attempt on the part of the
(;rvernment or any political bodies
just to go about the nation itself
direactly and explain what the Plan
{s. The vé¢ople do not know what the
Plan is.

Mr. Deputy-Speaker: I have heard
the hon. Member. This is dilatory
in character and I will not allow
these amendments. The Draft Plan
was issued long ago and there was a
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discussion on this earlier on the
floor of the House. This is a flve
Year Plan. The object of submitting
a Draft Plan to the House is only to
enable not onlv the Parliament but
others also to discuss. As a matter
of fact. this was discussed by groups
also elsewhere. If this is to be dis-
cussed there must be another Five
Year Plan and it is endless. The
Draft Plan was discussed long ago.
This is dilatory. I rule both these
amendments out of order.

Hon, Members who want to move
their, .amendnrents may move them
now. Those who are not here, I will
treat their amendments as not havitig
been moved. If any particular por-
tion of any amendment is not in
order. I will reserve my right to
rule that portion out of order.

Shri Vallatharas: I beg to move:

That for the original resolution the
following be substituted:

“This House is of opinion that
the policy and the plan are per-
meated by a sense of over expec-
tation and unwarranted opti-
mism and the economic calcula-
tions on which they are based
will inevitably lead to a disor--
ganisation of the entire economic
system.”

Shri T. K. Chaudhurl (Berham-
pore): I beg to move:

That for the original Resolution, the
following be substituted:

“This House records its general
approval of the principles and
objectives of installing a planned
economy in India in terms of the
Resolution of the Government of
India in March. 1950 but is of
opinion that the final draft of the
Firs* Five Year Plan as prepared
by the Planning Commission
fails t» reflect in any adequate:
mezsure the national aspirations
of th» people of India and to-
formulate a programme for the
most effective utilisation of the:
country’s resources so as to se-
cure all citizens the right to an
adequate means of livelihood,
the distribution of the ownership:
and control of the material re-
sources of the community as best
to subserve the common good
and to ensure that the operation
of the economic system does not
result in the concentration of
wealth and means of production
to the common detriment in the
real meaning of the Directive
Principles of State Policy as en--
1Im$at'ed by the Constitution of"
ndia.”





